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of Birati s.P. on the Dum Dum-Bon-
eaon section. 

(b) No public road has been block-
ed by the Birati S.P. and hence the 
question does not arise. 

(c) As the representation also re-
fercd to the provision of level cross-
ing, the camplainant has been infom-
ed that the provision of the new level 
crossing gate is not the liability of the 
Railway. The de'mand should come 
from the local Government and the 
cost of providing and maintaining the 
level crossing should be borne by the 
local Government. 
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SupPly Department 

:'.986. Shri S. M. Banerjee: Will the 
Minister of Supply, Technical Deve-
lopment and Materla.l.s PlanniAg be 
pleased to state: • 

(a) whether Government have re-
ceived any representation to the effect 
that due to errors in the functioning 
and working of the Supply Depart-
ment, the Exchequer has to suffer 
/l.rlancial loss amounting to seyera.l 
crores of rupees every year; 

(b) if so, the details of the repre-
sentation; and: 

(c) the steps Government have 
t.ale"" to set the matter right? 

The MInister of Supply, TechnIeal 
DeYe!opment and Matert.ala Plan-
ning (Shli K. Raghuramalah). (a) 
No, Sir. 

(b) and (e). Do not arise. 

DeraIlment of MUlto..,. Special .... tile 
'N.EI. Kailwa:r 

1I987. Shri P. C. Borooah: W!lI the 
Minister of RaUways be pleased to 
refer to the statement made by him 
in the House on the 14th November, 
1966 and state: 

(a) whether the inquiry into the 
causes of the derailment of the mill-
tar:r special trai.n on the 11th Nov-
ember, 1968 near Pilanshat RailwBY 
station on the North East Frontier 
Railwa;r has been completed; and 

(b) if so, the ftndlnp of the 
inquiry? 

The MIIlIster of State In the MiDls-
try of RaIlways (Dr. Ram Subhac 
SlD&'h): (a) and (b). The final report 
Of the Additional Commissioner of 
Railway S.,fety, ",ho enquired into 

the accident, baa DOt been received 




